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- CENTRAL ADMINISTRAT IVE TRIBUNAL
 2ANGATORE_BENGH

Second Floor,
o ' Cemmercial Complex, -
\ - Indiranagar,
BANGALORE~ 560 038.

Dated:; 4 OCTqu4

APPLICATION NO: 1357 of 199%4. ' |

3

APPLICANTS :~ grj %.A.Salam Sab

v/s.

’ - - > .
S:~Divisional Security Commissioner,
RESPONDENT?. Rzzia:yngrotection Force,Bangalore and another.

Te

1. Sri.B.S.Manjunath,
: Advocate,No.4&4/;,
!AJStreet,Eastlilnk Roag.
i M eswaram/,
gg;gglgigigéoaOOB. He is requested to acgngwledge
the receipt of the papers in orlglngé whiq are
i sent herewith as directed by the Tribunal.

Suhject :— Feiwarding nf ¢opions of the Order- Passed by the -
Central Administrat ive Tribunal sBangalare,

Please find enclesed herewith 2 copy of the ORDER/
STAY ORDER/INTERIM ORDER/ Passed by thie Tribunal in the above

mentioned aﬁplication(s) on 27th September,1994.
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Date Office Notes : , . Orders of Tribunal (.
V. U '
O ¢ 0AN:-1357/95
v - /.
PlﬁgUC 2/ TVR(NR)
B 27.5.1994
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Heard the matter for guite some time

| on the question of jurisdiction.
mea,{ Durmg the course of heanng the

| learned counsel for the applicent sought
leave tc withdraw this application on the
mi—fﬂdﬁﬁeiwiigigﬁégoach the proper forum.
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i B We permit to withdraw this
aspplication and direct the Registry to return !

the pepers to the learned counsel for the
applicant sg that it may be presentqd to .

the proper forum,
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